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Shri JM Smt.

Pronounced under Proviso to rule 34

I & 2 
lrTA 

Nos. 688 & 68e/Ahd/2026 Diyan Mahendrakumar Patel D 14.45.2026 Allowed for statistical purposes

1
I rrA N0.2556/Ahd/2025 (By

lRevenue)

Vishnu Export D 14.05.2026 Dismissed

4

liin 
ruo oatnnolzozo Shirali Jindutt Shah 14.05.2026 Allowed for statistical purposes
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